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BEFORE THE HON,BLE NATIONAL GREEN TRIBUNAL/ PRINCIPAL BENCH/
NEW DELHI

Original Application No. 676 of 2023

In Re: News ltem Appearing in The Times of India dated 12.10.2023
entitled "Agriculture Runoff causing groundwater pollution in
Punjab, making Drinking Water unsafe Reveals Study,'.

Reply of Secretary to Government of punjab, Department of Science

Technology and Environment in compliance to order dated 17,01.2025.

Respectfully Showeth

That the above-mentioned case is pending before this Hon'ble Tribunal

and vide order dated 71 .01..2025 the State was granted time to place

on record the time lines for the completion of the study and for taking

remedial steps in the area for treatment of contaminated water. The

relevant extract of the order dated 17.01.2025 is reproduced below for
kind perusal and reference.

"In order to complete the study and for taking remedial

steps in the area for treatment of contaminated water,

learned Counsel appearing for State of punjab states that
he may be granted a week's time to place on record the

timeline showing intent on the part of State to act with

exped itiousness, considering seriousness of the issue.',

That in compliance to the order dated 17.01.2025 of the Hon'ble

Tribunal, it is submitted that the punjab Biotechnology Incubator
(PBTI), SAS Nagar has been assigned the project relating to the study

of bioma g n ification of contaminates in food chain. The pBTI has

submitted project proposal on "Assessments of Contaminants (Heavy

Metals) in Crops Grown in Punjab" to the Department of Agriculture and
,---7?

SeoetarytocoYt.ofPuniab -f{Loqm of saarct, feOnrOog I ffi W!--
Chandigarh
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Farmer's Welfare. The brief scope of work of the study is mentioned

herein below:

a) Collection of 1700 samples of Agri-Food Commodities

(Pulses, Cereals, Fruits & Vegetables and Milk) from 34

locations across 16 districts of Punjab and analysis of

samples for 10 heavy metals including uranium.

b) Collection and analysis of 600 soil samples from the

locations where agri-food commodities are being sampled

and analysis of these samples for 10 heavy metals including

uranium.

c) Collection of 50Orrigation water samples (from tubewell /
surface water sources) being used for irrigation of above

Agri-Food Commodities and analysis of these samples for

10 heavy metals including Uranium,05 cations,05 anions

and 05 general parameters.

d) Data analysis and report preparation.

3) That the objective of the study is to assess the Biomagnification of

contaminants (heavy metals) in food chain through analysis of agri-food

commodities, soil and irrigation water.

4) That the duration of the project of the aforementioned study is 18

months. The interim reports and the final report of the study will be

submitted by the Punjab Biotechnology lncubator (PBTI), SAS Nagar

(lt4ohali) to the Government at the end of 4th, Bth and 12th and l8th

months as per details given below

i. 1st interim repoft of pre monsoon season (B districts) at the end

of 4th month.

ii. 2nd interim report of pre monsoon season (16 districts) at the

end of Bth month. /

,*-
ositr,g it :.. :i, ;: K. :.....?
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iii. 3'd interim repoft of post monsoon season (B districts) at the

end of 12th month.

iv. Final report submission at the end of l8th month.

That a copy of the project proposal on Assessments of Contaminants
(Heavy Metals) in Crops Grown in punjab given by punjab Biotechnology

Incubator (PBTI), SAS Nagar is enclosed as Annexure-A.

That the Government of punjab undertakes to implement the
recommendations of the interim study reports as well as the final report

of the PBTI and based on the findings and recommendations of the

study report, remedial measures will be taken.

That further it is submitted that after the analysis of samples collected

from 337 locations in the State of punjab, 34 locations were found

contaminated. Out of the said 34 contaminated locations, 18 locations

fall under the purview of the Department of Water Supply and

Sanitation and 16 locations fall under the purview of the Department of
Local Government. The said 34 contaminated locations have been

sealed by the concerned departments and the remedial measures taken

for supply of potable drinking water are summarized herein below.

A) 18 Locations (Department of Water Supply and Sanitation)

i. 02 locations namely Chunni Kalan & Bhugrana of District

Fatehgarh Sahib have recently been covered with the Large

Surface Water Project Nanowal and 01 location namely

Sangatpura of District Patiala has been attached with

adjoining Water Supply Scheme of Laloda, District patiala

which is supplying potable water.

Out of remaining 15 locations, 0B locations are provided with

Reverse Osmosis (RO) plants,06 locations are provided with

Community Water Purification Plant (CWpp) and one location

is provided with Arsenic cum Iron Removal plant.

.

7)
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As regards, the performance of AIRPS/CWPP/ROs installed

and their efficiency for the remaining 15 site locations of

DWSS, the samples of raw water as well as treated water

were collected and got analyzed in the NABL accredited

laboratory of DWSS, which reveals that all the Plants are

functioning well and giving satisfactory results.

These plants have been found efficient in the removal of

contaminants from the sources of the Department of Water

Supply and Sanitation and potable drinking water is being

provided through these plants.

A copy of the report given by the Department of Water Supply

and Sanitation vide letter no. 58 dated 14.07.2025 is enclosed

as Annexure-8.

B) 15 (Department of Local Government)

To provide potable drinking water at the 16 sealed locations

through other nearest municipal water source, water samples

from that nearest municipal water source were collected and

analyzed for 24 parameters based upon physiochemical

parameters and heavy metals through NABL accredited labs

of DWSS. Out of these 16, results of 10 were found to be

within permissible limits. Results of balance 6 water sources

of respective towns Bhikhiwind, Jagraon, Nihal Singh Wala,

Rahon, Kotha Guru and Bhadaur, were found to be more than

permissible Iimits.

Swift action was taken to evaluate the availability and

feasibility of providing potable water to the six affected towns

from alternative nearby sources. Options such as utilizing the

nearest available Water Treatment Plant (WTP), installing

tubewells adjacent to nearby canals, etc. were thoroughly

assessed. During this evaluation, it was identified that a 50

iii.

iv.

ii)
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town, is already operational under the Department of Water

Supply and Sanitation and has surplus availability of potable

water. Accordingly, an MoU was signed between the

departments to supply potable water to Nihal Singh Wala by

tapping into the exlsting water supply line near the town. The

work has already commenced, and potable water will be

provided to the residents of Nihal Singh Wala by 14.01.2025.

Additionally, the feasibllity of providing potable water to the

six affected towns by Installing tubewells adjacent to nearby

canals was also evaluated. As a result, tenders worth Rs.

55.84 crore have already been floated to provide potable

water supply to these towns. Work orders have been issued

for Bhadaur, Bhikhiwind, Nihal Singh Wala, and Jagraon, with

the Installation expected to be completed within the next four

to six months. For Kotha Guru and Rahon, tenders have been

technically evaluated and will be awarded by 20.01.2025.

Meanwhile, potable water is being supplied to the public

through municipal tankers.

Simultaneously, under the AMRUT 2.0 scheme, the
groundwater supply for these six towns is being transitioned

to surface water supply. Funding of Rs. 155.43 crore has

already been secured to support this initiative.

A copy of the report given by the punjab Water Supply and

Sewerage Board vide letter no. pWSSBlZO24l729 dated

10.01.2025 is enclosed as Annexure-C.

B) That further it is submitted that health check-up camps conducted by

the Department of Health and Family Welfare, punjab through the

respective Civil Surgeons at all the 34 contaminated sites, At 1B:. .'
'nr."i,,99$f;il&'[ilto.n,_.jtic,.!f," health check-up camps were conducted by the

Department water suppry and sanitation and at 16 contamination sites

iii)

iv)

v)

Supply and Sewerage

--:
lL

by the Punjab Water Board. Also, health check-
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up camps were conducted at few additional sites to find and disease

related to the mentioned pollutants and to monitor the health of

residents. In the report, it has been found that none of the examined

population reported by symptoms related to ground water

contamination, A copy of letter dated 16.01.2025 of the Department of

Health and Family Welfare, Punjab is enclosed as Annexure-D.

9) That in view of the above stated facts, it is submitted that remedial and

mitigation measures have been taken at the contaminated sites to

ensure portable drinking water to the people of the area. The study

relating to the assessment of heavy metals in crop growth in the State

of Punjab has been entrusted to Punjab Biotechnology Incubator

(PBTI), SAS Nagar (Mohali) and as per the proposal given by PBTI, the

study will take around 18 months for completion and the PBTI will

submit interim reports to the Government at the end of 4th, Bth, 12th

months and the final report at the end of l8th month, The Government

of Punjab undertakes to implement the remedial measures considering

the findings and recommendations of the study repoft of PBTI.

10) It is, therefore, prayed that the above-mentioned case may kindly be

disposed with appropriate orders and time period of 18 months may

kindly be granted to the State of Punjab for the completion ofthe study

relating to the assessment of heavy metals in crop growth.

(On behalf of State of Punjab)

surmittll.by

__a>_

Date:2€ [5 A Ntl3r 5 
Secretary to cor"rn-ent of punjab

Place: chandigarh' Department of science, Technology & Environment

tffi$HffiiB',,md'st
cnandhafi
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Department of Science, Technology & Environment, Gop

Revised Project Proposal
on

Assessment of Contaminants (Heavy Metals) in
Crops Grown in punjab

Submitted for Funding

to

Department of Agriculture & Farmer Wetfare
Government of punjab

"-^ f uqJfl F..Biotechnology lncubator
u'Jrln-r (: yg0,d,'.::,er,il,f 
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S€o6rybGo,tof Pun $
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Chandlgarh
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Executive Summary

Project Proposa I on

"Assessment of contaminanls (Heavy Metals) in Crops grown in
Punjab"

*a sth i
Head Quality Assurance - 

29. 0 l.)_cr:-(-
Santosh Kurr\ar S inltr

Scientlst (Chernica t)

S,N7(.\{
Dr AJit Duh

Senlor Sclentist & Chlef Executivo Officer

Forwardod by

$h Prlyank Bhartt, IAS
Socretary to Govornmont of punjab

. , r.."- 'l .ii .: ''

Secretary to Govt. of Puniab

Deptt, of Science, Tednology & Environmen

Chandiguh

Sl. No, Partic ulars ffihFmiilG-a--i-
of _..Science, Technology & ' 

Environment,
GoP)Knowledge City, Sector- 81, SAS Nagar (l/ohati)
Punjab, lndia

,1, Name ancl a;mplete;Adress ai
the proposing organization

2. uolaDorating organisa on Punjab Agricultural University, t_uclnrana
_Q9ped11el,!Cf S o it Scie nce)

J. uojecltve ot Study To assess the eto m;gn ifiAt6;*oi'cor-,rirr na nts
(heavy rnetals) in food chain through analysis oi acri-
food commodities. soil, and irrioation r.,,rater

4. Brief Scope of wofi I . Collection of 1700 samp,e s of Agri-Food
Commodities (Pulses, Cereais. Fruits A
Vegetables and Mllk) irom 34 locations ic?ntiijed
by Department of Agriculture across 16 districts of
Punjab and their analysis for 10 heavy nrelals.

r Collection and analysis of 600 soil sampl€s (fo.
heavy metals) and S00 irrigation \,vater sarnples
(for heavy metals, cations, anions, and -oeneral
parameters) from the locations rvhere Agri-Food
Commodities are being sampled,

. Data Analysis of total 2800 samples
Total cost of the project 115Lacs(szffi

6. Duration of Project '1 U Monins
(lnterim reports at tho end of 4ti, qth and 12r. nronths)

Dr s'K e)
&,rry"z
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Department of science, Technotogy & Environment
1, Title of the Project

Assessment of contaminants (Heavy Metals) in Crops grown in Punjab

2. Background

A meeting rvas held on 05.06,2024 for the discussion of NGT ease OA No'

67612023-news item litled "Agriculture Runoff causing ground water pollution in

Punjab, making drinking water unsafe, reveals study" appearing in the Times of

India dated 12.10.23, under the Chairmanship of the then Special Chief Secretary

GoP, wherein along with other decisions the chair indicated its apprehension that

the contaminants in the ground water should not come to the food chain through

irrigation. In this regard, it was desired thai a proposal for conducting siudy of

conlaminants and entering in the existing cropping system of state may be drafted

ln coordination with Punjab Biotechnology Incubator. The relevant portion of

minu{es is reproduced below:

The Chair desired that the consislency in the data be maintained and the

ground water moniloring be intensified, Furlher, the Chair directed that for

drinking purposes only fit sample areas should be considered so lhat the

human/animal heallh should nol be at risk. Furlher, {he contaminants in the

ground water should not come to the food chain through inigation. Also,

proposal for conducling study of contaminants entry in the existing cropping

system of the State may be drafted in coordinatlon with Puniab Bio Technology

lncubator (PBTI) Laboratory. ln areas where shallow aquifers are contaminated

for drinking purposes, the deeper aquifer should be tapped for drinking

purposes after chemical analysis.

Accordingly, a proposal was sought by Department of Agriculture & Farmer

Welfare (DoA&F\ 4 Government of Punjab (GoP) vide memo no./1078 dt

08j12024 from PBTL Based on the request, a proposal was drafted in

consultation with DoA&FW, GoP. The suggestions received from DoA&FW' GoP,

vide note dt 16.12.2024 were incorporated and proposal was submitled on

15.01.2025.

Further, a meeting was agairl held on 23.01 .2025 for the discussion of the

above rfieniioned NGT case, on 12.fi.23 under the chairmanship of worthy chief

Secretary GoP, whq6';1tr,!1fn8,{ffig.posal was deltberated. PBTI was advised

)eptt, of Schnce, Ted W e Enw oirn$L4N''"-.,rr^"h - .l->r-
r'
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10 carry out sampring and anarysis of crops, incruding milk, for heavy metars,
including Uranium, in coordination with punjab Agricurture university (pAU),
Ludhiana, at 34 contaminated sites onry across 16 districts of punjab. in iine r.vith
this, the revised project proposal is being submiHed.

Objective

To assess the Biomagnification of contaminants (heavy metars) in food chainthrough analysis of agii-food .o**ooii.*u, roir,'nno irrigation water.

Scope of Work:

l,

,

collection of 1700 sampres of Agri-Food commodities (purses, cerears, Fruits &
VegetabJes and Milk) from 34 rocations across 16 districts oi punjab and analysis of
samples for 10 heavy metals including Uranium.

collection of 600 soil samples from the locations where Agri-Food commodities
are being sampled, and analysis of these samples for i 0 heavy metals including
Uranium,

ili, collection of 500 irrigation r.^,raler samples ({rom tubewell/surface water sources)
being used for irrigation of above Agri-Food commodities, and analysis of these
sampJes for 10 heavy metals including Uranium, 0S cations, 05 anions, and 05
general parameters.

iv. Data Analysis and Report preparation.

5. Mothodology

l. Sampling Locations; The details of the sampling locations are provided by
the Department of Agriculture and Farmer Welfare, as outlined below. From
each location 50 samples of agri-food commodlties, i.e. pulses, cereals,

fruits, vegetables, and milk, shall be drawn. Accordingly, the district wise no.
of samples is as below:

S.No. Name of
Districts Name of Locations No. of samples

1 Amritsar

Ajnala

200
Ramdas

Urdhan

Gaggo Mahal

2 Tarn Taran
Bhikiwind

100
Goindwat Sahib

Patiala Samana 400

.',-, r,,$rr'r1l ;llXl,il,,lli;
;:ff Tfi,:ff ,[iflff & Envhonmenrri6trh
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S. No. Name of
Districts Namo of Locatlons No. of samples

Thuha

Kami Kalan

Laoha ru

Lohakheri

Bir Kauli

Rajgarh

Sangatpura
4 Sangrur Bugra 50
5 Ropar Chak Dehra 50

6 Fatehgarh
Sahib

Chunni Kalan
100

Bha ngrana

7 Fazilka Abohar
100Deepulana

Ludhiana

Chatar Singh Park

200
Jagraon

Beqowal

Doraha

I Faridkot _591kup,y',
100Deepsingwaia

Shahkot _
Kapurthala

10 Jalandhar
50

11 Kapurthala
100Bholath

IZ Moga Nihal Singh Wata

Bahadaur

Rahon

lssapur

50
13 Barnala

14 Nawanshaher 50
15 Mohali A.\

*--%

1700 Samples

to Bathlnda Kothagulu
Total 1.6 Districts

lt. Sample Collection: Sampling will be facilitatecl by Department ofAgriculture and Farmer werfare. pBT|s team shail accompany
Department of Agricurture & Farnter werfare Government of punjab for
sample coliection. A totar of 2,g00 sampres (1,700 agri-food commodities,
including pulses, cereals, fruits, vegelables, and milk; 600 soit samples;
and 500 irrigation water samples) wiil be coilected, coverrng both'pre-
monsoon and post-monsoon seasons throughout the course of theproject. The indicative details of samples to be drawn is as berow:

i. Agri-Food Commodlties Samples: The commodily-wise sample
details are as follows: ,r'

2:;;ru[$till'#ii' n *'u*p3g' o'' o

34 Locations
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a. Plant Origin Commodity

. Vegetables

Leafy Vegetables; $pinach, Corjander, Fenugreek, Mustard etc.

Fruit Vegetables: Bottle Guard (Lauki), Brinjat, Lady,s finger,
Tomato, Peas, Cucumber, Caulillower elc.

Root Vegetables: potato, Onion, Radish, Sweet potato, Carrot
etc.

. Cereals
Maize, Rice, Wheat, Barley, etc.

Pulses
Bengal gram, Chickpeas, Red kidney beans, Lentils, White

peas etc.

Animal Origin Commodity

Mitk

b,

ii,

ilrlnlg io
iofl otivn-l, ?golonrbel *'ii':l;1.o.it;:Iil#i&&Ei',xti-i,ii"

Clund'rgarh

t.

lrrigation water sampresr water sampres (Tubeweil/surface) wiil be
collected from Tubewell/ surface warer being used for irrigation. A totar of
500 water samples will be collected during tie project.

Soil Samples: Soil samples will be collected from the farms growing crops
for correlation studies. A total of 600 soil samptes will be collected
throughout lhe project.

lll. Analysis of Samples

i. The Agri-Food Commodities shall be analysed by using lCp_MS as per
AOACA/atidated method for the foilowing 10 heavy metars incruding
Uranium as per FSSAI requirements:

me of heavy m

Arsenic (As)

Lead (Pb)

Copper (Cu)

Sr. No.

2.

2

Chromium (Cr)

211
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Sr, No. Name of hoavy motals

6. Mercury (Hg)

Nlckel (Ni)

8. Antimony (Sb)

9. Tin (Sn)

Uranium (U

ii. The Soil samples shall be analysed by ICP-MS as per
AoACA/alidated method for above 10 heavy metals including Uranium
to assess the source of conlamination.

The lrrigation water samples shall be analysed by lCp-MS, lon
Chromatography, spectrophotometric and Titrimetric methods as per
APHfuIsA/alidated method for following parameters to assess the
source of contamination as we as.quality of irrigation water as per
IS 11624: 2019.

Sr. No. Parameters

Heavy Metals ('10)

1. Arsenic (As)
Lead (Pb) 

-Oadmium (Cd)
4. Copper (Cu
5.

-c_!fo_nrt_Un 
(QO

6. -llerrry_ms)
7. Nickg|_(Ni)
8. Antimony (Sb)
9. In (Qn)
'10. Uranium (U)-

Cations (95-)
ll. Zin.
12. Ca lcium
13. Magnesium
14.

-Aegrl-tL15. Potassium
A4i9ns (0s)

I tl- Fluoride
17. Chloride
18" Nitrate
19, Bicarbonates
20. Carbonaies

cenerat Parametors (05)
21. Boron
zt. Sodium Adsorption Ratio (SAR) by calculation

usino the paTameters Na, Aa, Mg//9, ffiretarYtoGovt.

DSt of Science,

l .

of Puniab

Tedrnobff fi Envlronment

frndlgarh
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The.quality control samples shall be run from tirne to rime ro assure thequality of data.

lV. The.study shall bojoinfly undertaken by pBTl ancl pAU, as per
decision taken by tho committee in its meeting held on il.O.ti.zS

Summarized Budget: Total Costof project: Rs ,l1S lakhs (97 Iakhs + 1B% cST)

Rs 114.46 Lakhs (97.0 i 8% GST)

7. $takeholder Departments; The stakeholder departments pertaining to the
proposed projects are;

i, Deparlment of Local Govornment, punjab

ii. Oepartment of Rural Developrnent and panchayat, punJab

iii, Departmont of Water Supply and Sanltalion, punJab

iv. Department olAgriculture & Farmer Welfare, punJab

v. Pun,iab Pollutlon Control Board

vi. 0enlral Ground Wator Board
. 

Secreti

Sodium Carhonatol:",:r1, sodrum Carbonato (RSC) hy
calculalion uslng the paramelcrs c0rbonalc,

Expenditure l-lead Total Expenditure
for 1B months

Non- rnn

@ Rs 42,000/- +16%

Rs 28,000/- +16%

Rs 1 8,000/- +16%

Consumables and

Grand Total

& Enyironment
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Project Timeline; iB months

Note:
1. 15r.interim report of pre monsoon season (B drstricts) atthe end of 4th month,
? ?rd.illrgrio, report of pre rnonsoon season (i6 districis) at rhe end oi ail monin.3. 3rd inlerim report of post monsoon season (g distrlcts) al the end or i2fl.,, ,onir,.4. Final Report submlssion at the end of 1 Brh month.

Az
**6tt tm*Y & Environment

rijge B oi d

I

214



WATER QUALIIYo/o ETKECUTTVE
DEPARTMBHT O}" WATER SUPPLY (, SANITATIOH

Water Works Complex, Phasc-2, Sahlbzndn AJlt $lngh l{agar'160055
Tele: 0172-4330340-342r E-Mall ecdwggrrry(0pggish,gev:.jn

To,

Ld. Secretary to Govt. of Punjab,

Department of Science, Technology and Environment

Punjab

No. 58 Date I Lt .C,1. 24

Subject; OA 67612023 news item titled "Agriculture Runoff Causing

Groundwater Pollution in Punjab making drinking vrater unsafe

reveals study" appearlng in tho Times of lndia dated 121A.2023

Reference : 1 . Member Secretary, PPCB letter no. 31614-17 daled 18.'12.2024

2. Hon'ble NGT Court orders dated 24.09,2024

Respected sir,

With respect to the subject cited above, it is humbly submitted that as per

the approval accorded by Ld. Principal Secrelary, WS$ vide E-offlce file no 647953, the

status report in annotaled formal along with annexures are attached herevriih for

inlormalion and necessary actlon for the compfiance of the directions of Hon'ble I'JGT

order daled 24.A9.24, the relevant portion of the orders is reproduced herevriih:

'2. Leamed AAG has alsa submitled lhat on lhe next dale the

Secretary, Environmenl. Stale of Puniab will virlually remain presenl lo appraise

the Tibunal."

This status report (attached) is shared with the approval of compelent

authority for the compliance of Hon'ble NGT Court orders, please.

DAJ As Abovc

executivbsilineer (we)

Deptt, of Science, Technology & Environment

Chandigarh

.'./:  ANNEXURE B 215



Endst. No. 5t\ Oatoi lLl,il'|\'
Copy o{ the above is forwarded to following for information please:

PA to Ld. Chief Secretary t0 Govt. of Puniab

PA to Ld. special chief secretary, Deparlment of Agriculture & Farmer welfare,

Punjab

PA to Ld. Frincipal Secretary, Departrnent of Water Supply & Sanitalion, Punjab

PA to Ld. Principal Secreiary, Department of Health & Family Welfare,

Chandigarh
Spl. Secrelary - cum - Head, Department of Water Supply and Sanitation Punjab

Chairman, Punjab Pollution Control Board in reference to CE(South)-cum-

Adv.flNQ) lefter no. 141 dated 04J22024.
Member secretary, Puniab Pollution control Board in reference to Iheir lelter no.

31614-17 dated 1 8.12,2024.

Chief Engineer ($outh)-cum"Advisor (WQ), Deparlmenl of Water Supply and

Sanitation, Punjab
Director, Depa rtmenl of Local Government, Punjab.

r*o.rtlMineer (WQ)
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Status Report in Annotated forrn in oA 6761*A* news item titred"Agriculture Runoff causing *rouno*,,*r porution in punjab MakingDrinking Water unsafe ReveaL stuJyl, appearing in the Times of rnriiadated 12,1"0,2023.

W.Lj., tt t, tubmtucd that a, prr ths
approval ,(corded by Ld. PSvl't 5n. AVl55
h r tubmlited ili inlorrn,rtion to
Oeptrtmqnt of 5ctenar. lecinolozy snd
Envlronmcnt (b.ing the noddl degattmeot
lor lilinC !ffidrvit in ,lon'ble lt('1 Caurtl
vldc lcttcr no. 9PL-1, dat{4_26.A2. Zo24
lnd rddilional inrormrtion v i d * l:!:j!91
no,100"10J dt, A9.09.29?! AccotrJin| / a
complia nce lo 9:!g-_-g_i-!-e! iL13.i.
5!;rtu!/Action tale* R€po.l en thr 53.ilf
ol the stale of Puniab vrar lil?d o^ t3 -'- 2.
lA"aUS-I_g.Ig lylthrough JornI 5e:rera1.l iG

6ovcrnmen! of Punlab, Oep!rtrnenr cl
Scienco. lechnola9y and 6nv,.enmenr a7
incorporatinB OWs5 reply r lro-
2, Thereafter a VC vrar held on 27.09.20?.:
under the chairrnanship of Ld. Chiit
Secrcttry Slr, punjab regardinE the rbcve
cited matter lvhich rvas irrende6 bi ii
(WQl, During th€ VC, AAC 5h. Sande:p
Baiaj ani5ed concerns regarcrnE !6
ronlamlnated 3iter folling in !he
iuriJdiction of 0epartment of lccJl 6odie5
aod potenti!l impnct ol con!!mioiaio.l oi
Wate( in the lood chrin lvhiah \!ir rel.:!ed
!o Depirlnrent of Agriculture- I,d. SOc(rf,t
Chiel SErre!nry, Agriculr!re. Go!,1. oi
Puniab, apprired th!t 0{portQ.r{nt qr

Aeliiulluro ood Farmcr Welf.:rq. h15 IrL..
Punlab Blotr'chnolory lncubntor (pEIt. iAs
Notiitr) on boilid to (onduct n study rn (hil
reunrd. lt \vnt drcidcd during the vC thJr
,oint S0crclaay to 6ovt. ol Fun1.:b,
DcDnrtnr(:nl ol Scisn(r. IL'rhnolody Jnd
Envrrorl!r]cflt, on belr;rlt ol the 5tate r,f
Funlob, nlry lil0 J11 idditiotlJl J{lrdJrit
(ov0rlnI tlrr rcply ol lhr' 0epJrtnrtnt oI
Loc.1l 0Odltr ru6ardlng l6 tro1ltJ rnit!'d
rltur lollirtli ir lit l(rrltdictrofl ind rlio
lnrludlnfi tludy by Orplrtrrrerrt ol
nl:rlctlltutt rt,lrrdlrrX potirr'Iirnl rnrprcl ol

conlrml$ntlotl ol wnttr in lhe loot't chnl'r

bcloro thq ncrt (lite ol NGT ht'rrrng r c
?n.09,2024.
3. Ac cor(l ln

Qescriptlon
17,0 5. ?024

(NGT), Nerv D('lhr passad thc ordcr dntcd
!ljs.2o, rhe retevant poriton t5 o]li'Oiri-"!... Wo further ltnd from the rcport
thatl
i. Department ol water Supply an<l
SDnitotion got the g.ound waler samples
analyzcd from j37 location, taking
reference locatlonr from Central 6round
Water Board (CGWB).
ii. Out ol 33? monltorerl sltcs,
coninmlnation has been noted at34 sltcs
for which rcmedlatlon work l$ laken up,
lli. we find the lollowlng dcficiencles for
which (orrectlve fiteJsur8s Jre requited at
undcr:
a, Chief Secr*tory, Punjab need ro
enture lhat ground water monitoring It
ca.ried out odequately ln tll the diitricts.
b. performance ot Alt{P5/CWpp s/R O/4, M !nd
oth*rs be furnlshed r,{ith the next report in
refercnce to the oftlciencV in removal of
contrminanl S. IndividuaI anel community
bascd plants bc propaEatcd, as per need.
c. COWB aod DWSS rhor/ld jointly roBUlJrly
monltor the shallow :nd deep wotor
sources. ll should alJo be ensurrd thrt
contamlninl does not bio. magnify in lood
chiin includlng milk and veBetables/cropr.
Retular health clreck'ups should alio bc
conduct ed ln the conl minant !il e areas
to monitor healih of the citircns.
9, ln vieui o[ th0 abovc. we rcquirc thc
5lnle ol PunJ6b to take approprlntc
rernedial rctlon and submll rction tokcn
reFort kceplnA in vlca/ thc obscrv llonr
made above n1 lealt one weck llelor(' tlr0
ncrt d)tc ol hcarlng by n.mnll nt J diclill'
ngt@gov,ln ptcIcr.bly ln thc ,ofin of
icar(hablc J> O f /ocn Support pDF ind
not ln tlre form of lmarc P D F.

10, Ilrl dn 24.O9,2O24,"

ln thc nbovc ,-""U"*d .r5c l" OA 6?6oI 
-2023, 

[ion'blc Nrtionrl Grccn Trttrunol

Seoetary to Govt. of puniab

Dept, of Scleme, Technolosy & In tont lioncc lo tlrL.N6T

t'
I
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-- 2C'*
t"fqtl-,1-{qd-t}2--!-a n (5!11o.1 1 I'r !1 1 1,1' r

vrrs lllcti in Ilon'trlr Court drtcd 2) I ).t' r1,

lolnt Sccrcl nrY lo Govt' ol i'r'111;,.

Dcpirtmcnl of Sclcocc, Tcchnolo6v ;61

Invitoflrncnt n nno x (r rI V'

Thcrcforr, ln cnmpll;rncc of lhc ll6T nrrjnr

ilor c rl n.a5.2o2n, :rllld.rvlt dilrr,
11,09,?024 ancl rddlllonal nlIid,1'/ii
ditad 2t.09,2024 vrrr flled ln tho tlon'hli.
ilGT court by Stitlc of Punj'rb throtilh ,oini
Secrcla/y, Ocp;rrtmcflt ol Scicn{c,
Tcthnolosv andEnvironmtnl.

2d.09.2 024 Ourlnf thc hca;ln6 held on 24,09.10?4,
thc llon'hle l*GT har pnri0d ihe orders
which aro tt und cr:
" J, status,,lr1ct ion Takcn Repoft dated
,3.09.20?4 has been fitcd by thc St0te o/punjab. Lcdrned AAG submtti thal thc
alaresaid stntus Report coycrs
18 locatiors fdlling urtder the jwirdtc on of
Oepartrncnl ol lvator Supply and

hrs been (ildd y|steftlay covering the 16
locrtlons ldllinq unddr the Duftiaw ol
Depnrlmcn, ol Locit Govtrnfieht, lhe
second repart filed yeslcrday lJas not cotne
on record becauso ia r{€r litcd betdaedty. Let
the rcport litcd by rhc Stata ol pun)ao 

.

ycsterday bc pL'rccd on rccotd, 
]

I

2. Lctltned AAGh.)s .lrso submilte d th.tt on)
thc rrcxt dalc thc Sccrctary, Envlronment. 

I

Stdlc ol Punlab tylll vltaua y rcmatn prcsent 
]

to appratsc the Tribunal.' 
I

I

fhe next datc ol hcanng is ,7.01.2025.' ]

1. lr tr

compli;]n(e
:7..5, ? 4 has

of Pun)atr

13.!!.2 0.?j_

humbly lubmllied thir lhc
ol the NGT courl, ordor_.d_;|t{1,

nlraidy bnrn donc by the 5t,trr'
by lllint altidrvit t:^t..,.t

ql!s-d*z_Lq5:!l-{
nd additionrl all rrt av t

ln thc Hon'bk ll6T Crrrrr

2, ln contlnuntlon to the IrG? Co,rrl.s
0tder rlatqd 2 {09,2 0_?3, qpcB_,y!lt.'*t?-
25927-?g_drted ! 4,10*L021 hai *r, rn ..i

lotter lo DV/5S ind .lcrordingly ,r 9c. thc
Jpprovill accorded vidc e- tite nc. 6!6gL!
il__llo_l* ,,1!9. , lcrto, ha, bern ,enr lo
Chairnrao, ppCB eide O/o Ct (Sourh]..uri1.
Advlror (wQ) teircr no l{t ,

142 dttad 04.1?.202{ [AnneLurr Irl,
requcstlng them to dir0ttly tst(e s, !l.r
maltcr \,/ith Administrrtlve Secretnry,
Department ol Scientc, Ie(hnolo6y ind
Environmcnl in contultation \i/i!h LrarncrJ
AAG lor lu,ther necer!iry a(iion.

1, lt l5 I ubmitt od thi! in aompliiocf cl
Hon'ble NGT Court gjrle I dricd
1L.,.85-2i_2_4,
lhe lolnt compttincc of ill the Dro;rrtmnnrr
ln tho form 6l irftidlvit SL:1!!lLl,l 0t l\-,.r:.t
har rlrc,rdy bccn !ubnrl ed \vhr(h h;r\ ,t !,0
becn t,rlen uf) on rcCor{j by Ion bl. ]..t 6 T

couri dUrinI lrcnrinl d;rtrd 2,1 g l0:,] rhr
relcvnnt porllon ol the (onlpliilncL, (tonf
by 0IVSS lr rcproduccd J! undirrl

;t. lt lr rubmlitrd th.r( 3.1 lorJliong \rtr.
f.gu n d tonlilmlnilttcj rltcr lhc
;rnllysls oi ritnlrrlai coll(,(\ed lronl
337 lo(nttonr. Orrt oi _.1.1

(ontnml,rrtc(l loca t lo nr, lg lor.:rtrirnt,
lall undtr (lrc prcvtrw o{ Dcplrr!r,rcnr

I ol lvilcr SupFly .rn(l Jln[;rtron.
\r,/hcf c.1t l6 loaatlonr f,rll unclcr rho
nrcvlrw ol tht. Depnrtnl{nt ot to..rt

18,77.2A74 L{'tter rereiv_cd aiom N/. - bjllol-t-cl_qry.
P 

p c B y_L!Lq, n q:3-!]l !11_.-1 L_d.:i-r e d. 1-g.f_?_?.A-U"
-(PUC) v/iththe .cqucrt ir undcr:
"Il is, lherefarc, teeuested lo issue
nectss;try inslructians to thc olficcrs
concernad fo apprlse t/rc Secrct.7ry,
Scitncc, Tcchnology and tnvlranrflent
abaut thc latcst strtrs rcport of your
departmenl in relerencc lo t.ls sublrct
.itcd case and olso to pJrticlt)ite ln thc
procccdlngs la be hctd belorc the llon'blc
tl6T through l./lttudl nlodc an lZ,AJ,2A2S,

/Y
seoetaryg8dt of Purlab

mptt. or fim", TOFoOSY f E !t'i'nn

i
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Governmc nl,
b, Out ol thc 18 locnllonr whlch fall

unalcl the iurlsdlctloo ol Ocpartmcnt
' ol Waler luPPlY and Sanitatlon' 2

loctt,ont nomelY Chunni (olon &

0hugrano ol Dl5lrltt Fatehflarh

Sahlb havt rcccnllY hecn cov('rcd

wlth [hc Llrga Sutlact y/alc, Ptoiccl
Nanovr;tl antl one locallon narrrcly

5ongatpura of 0lrttict Patirl, h!1

becn all0chcd v/ith ildiolnifiS vlaler

SupplY Schemc ol Lrlodi,, oitrict
Polliln v/hi(h I utPlYinS Polrblo
walct. Thc Tert RePo,t, al lhege 3

locationJ vrcrg alttady alntred vi)lh

tho affldavil ,lled in th0 tlon'blr: 116T

court darcd 1 3.o9.? 02 4 Er-A!nsr-y!!:
s)

c, AJ tglaldt, lht getfotnance
of AlnPs/CWPP/ROi iniralled !nd
thelr elrlciency lor the remaining l3
Jlte locationr of 01'15S, the tatnplet
of tav/ r'/atcl a5 v/ell as treated v,ale,
wore collacted and Bot analTrec rn

the NAS! acct€dited laboratorY.
rvhich reveals that all the Pla.1:5 a.e

[unctioninS rvell and gr?rnE

satiSfacloty rerults. Theie plal1lt
hnve been found erfrqreo! 'n lht
removal of contarninants lror,1 (he

Jourcoi of the 0epartment of \lnIer
Supply nnd 5anitation and po(atlle
drinking water it being ore' rcec
through the3e plants, Ihe iesr
Results is reltrred io aboy€ are Jlso
annextd rvith th€ cflidavit !_r_Lq d_

l:.!9.?!-?"1 filrd in the Hon'ble NG'r

court (as Annerure.Cl
?. ln romplian.+ io Foint S iii{c} oI the
llGT ordcr da,U!-LZ.s.l{, it is inlornrrC
that :

n. Depratnrtnt ot Wller Supply arrd
S0nltntlon hrs nlrrndy phtsi(tlty
vcrilit(l thc 337 locn(ions {\Yh'ch
Itavc becll rrrdorred by Ct'rr(r;t
Ground Wnrer Bo.t r rl ) rtrcbt,
c, t nb ll5 h inli collruoration uL'twr'r',r
lrol h rlrt' 0{partnrL.rltr (C6Wt} N

0W551 Both thr. rlr'pirlnr..nrs oi
c(nlrnl and slotc Gove rrrrcrt trt
now contlnuo(r5ly rhJ,int drtil Ihii
ttfitu1 lrns alrenaly trrrrn lilcd rn

lh0 nllld0vlt Uuj*li.q9.1_g?l t,y

,olnl Setr0tnry to 6ov('rtlnr0nl of

Pun,ntj, D€pDrtnr0rt ol 5('e11(t
Technology nnd invlronmenl.

b' fho .vot{I qualilY dala sh'':'iLt
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elrvacn 0W55 (DcoP trlh.r/.ll.,l l

nn(l CGWt) Ishallovr Iubnvrclll) l11i

(lIio l, attnchar, }tr 4! n.qxylc- vr"

Nnle, lh l fikt ,httlng onolytlt htyoad '111

tn,Jdll n, tnlwr" two 0fqfittmanlt vtot nol

cofilklarct1 at tt lrlt, ol alfltlrv\ l,ta$u,t lt lwth.l
&rthtlc, alc (ourl,

4, ln cornpllance to Polnt e lll[c] ot lhi] ll6T

a. Dltocior ll{:tlth .)nd {nrn,ty vl*l{nte
had;rlrrndy tondrl(lcd lhr h.rflh
chdckuf crmnt ln thc (bnlrrnrnnl4d

,1163 of botlt thf Oeft;]rlmcnt, I e

19 cont,rflinrlsd tiift 'r'f
Dorr ,tmont al vlal,cr ,u?rtry a^d
Snnltntlon ond 16 tttt', al
ocp rlmcnI olLocaI 6ovtrnnent

b, liow orector llerllh and Iamly t:c1larc
hirs again ittu*d drtec\ftr,t :c l!\*
c0ncerfl8d ctvrl ,utEton ,ide lrn4t lt.-.
pollotion convol lPbl2?2th 5": S Cit"d
23.17,2024 lAeosrure r/lll lcr af;rro
conducting Httlth chackup rsrngi ro !h.)
18 and 16 {ontAf!1rn8lrd :rie3 5i
0oparlmcnt of \r/rter sugply aiC
Sonitation and lo{*l Govrrnr:rlrt

ffii:#ff itilJ"'lfi.,&Environrnert

Chandlgath
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PUNJAB WATER SUPPLY & SEWERAGE BOARD 
PLOT N0.1-B, SECTOR 27•A, CHANDIGARH 

To 

Subject:-

Joint Secretary,
Department of Science, Technology and Environment,
Punjab 

No. PWSSB/2024/7J. 9 Dated Io j o J / ?--0 ,-S 

O.A. No. 676 of 2023 - Nows Item tltlod "Agrlculturo Runoff causing
groundwater pollutlon In Punjab Making Drinking Wntcr unsafo
Reveals Study" appearing In Tho ilmos of lndla datod 1.2.10.2023
(Fixed for 17.01.2025). 

In context to above mentioned subject, it is submitted that earlier the 
Department of Water Supply & Sanitation shared a list of 46 sampling sites along with 
their latitude I longitudes vide DO letter SS/PSWSS/2024/1064 dated 07.05.2024 falling 

under the jurisdiction of Department of Local Government. The samples of drin!<ing 
water source at these 46 locations were got collected and got analyzed in NABL 
accredited laboratories of DWSS. These tests were conducted for 24 parameters based 
upon phys:ochemical parameters and heavy metals parameters prescribed for the 
purpose of drinking water as per IS 10500: 2012 (Rev 2). Out of these 46 locations. 30 
locations were found to be within permissible limits and water sample results of 
remaining 16 locations were found to be beyond permissible limits in various 
parameters and consequently, all these non-compliant locations were sealed 
immediately. 

To provide potable drinking water at these 16 sealed locations through 
other nearest municipal '-'."ater source, water samples from that nearest municipal water 
sourco were collected and analyzed for 24 parameters based upon physiochemical 
parameters and heavy metals through NABL accredited labs of DWSS. Out of these 16, 
results of 10 were found to be within permissible limits. Results of balance 6 water 
sources of respectivo towns Bhikhiwind, Jagraon, Nihal Singh Wala, Rahon, KolhaGuru 
and Bhadaur, were found to be more than permissible limits. 

Swift action was taken to evaluate the ovallabillty and feasibility of 
providing potable water to the six affected towns from altornativo nearby sources. 
Options such as utilizing the nearest available Wator Treatment Plan\ (WTP), Installing 
tubcwe!ls adjacent ta nearby canals, otc. were thoroughly nssossed. During this 

' .,, evaluation, It was lc1ent11tadcthat � Tig c,
M�. �Sp�aclty W.TP ot. VIiiage Daudhar, neor Nlhal 

Singh Wala town, lz nlroady operational under the 'Department or Water Supply and 
Sanitation and hos surplus avallablllty of potable waler. Accordingly, on MoU wos 

signed between tho dopt!rtments lo supply potable water lo Nlhal Singh Wala by 

Y
t.applng Into 1ho oxlstlng water supply lino neor tho town. The work hos olre1:1dy 
commenced, ond potable wiitor will bo pro� resldonts of Nlhat Singh woia by 
14.01.2025. �· \'\..� _ 

-- Secretary to Govt, of Punjab 
Deptt. of Science, Technology & Environment 
'•,�.,At,,�r� 
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Addltlonolly, the loaslblllty ol provld!nq pot6ble wEt6t to tho slx affoctod

towns by lnstolllng tubowslls adlacont to neorby cenals w6s slso ovalueled, As a ,66ult,

tondsrs wodh Rs, 55,84 fiore have alroady beon floaled tc provldo potoblo water

supply lo tho$o towns. work ordsrg havs bsen losuod for Bhadsur, Bhlkhlwlnd, Nlhal

slngh wala, and Jagraon, wlth tho lnstallallon expoctod to b0 complolod v/lthin ths n6xl

four to slx months. For KothaGuru and Rahon, londsrs hevo boon tochnlcally svaluatod

and wlll be awarded by 20,01,2025, l,4esnwhllo, potablo uralor l8 b6lng euppll0d to th6

public through munlclpBl tfl n ks rs.

$lmultaneously, under lho AMRUT 2'0 schoms, lho groundwater supply

for fhes6 six tovrns ls baing lransltloned to surlaco wator supply, Funding of Rs' 155'43

crore has already been secured to support this lnlllatlvo'

Tho dBpartment acknowledgos ils coro rosponslbillty to provide a safe and

roliablesupplyofpctsblo\^/ateltothepublicandremainsfr.rllycorT]mittedtofulfrllingthis

duty.

This is lor your kind lnformation {urlher necessary action'

Dl*lAs Above

cnr"r df,#,,forri.u,,
Punjab W/s & Sew. Board

Endsl No.r PwssBl2024i + 30 oared: )ol orJmz,{
Copy of above is forvrarded to llember n!::!"-t'ry'

Control Eoard foi inlormation and [urlhcr neccssary action Q(ease'

Chief Eleculive Otficer

Prrnjab Pollution

punjab W/s & Sew. eoffl

.+
ffi:I,,ffi;ffiffi&En$'',nnt

9mr1.rlii'nJ fl
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-27-a,*,J
HFW.HLH502l/65/2024.1 Hs.perr(1 ),trl0{ 1 832/2028

@
Govcrnrrre rrt of punjlb

Dcprrtmcnt of IlenIth rrnd Fnnri11, lVclfnrc

- (Ileattlr-S Brnnch)

y' [lembcr Secrctary.
Punjab Iollution Control Iloard, Nabha, Disrt.- pariala.

Dated, Chtndlgurh; 16,01.202I

I'{G'l'l- originut Appllcution; 616t2023 compliancc of urtlcr drred 17.0s.202.i
ttf IIon''[c NC'I. ln re: Nervt it*r* apporri,g in lhe,l.irncs of ln<Iia el,l*l
12'10 '2{t23 ritl.d'tAgricurtu ra l runoff c using gruunrt rvatcr pofiution inPunjab, making drinhing rvnte r unsnfe, revctt.s stutly,, (Firctl for 17.0I.2025),

/\nnsxurc-f)

'Iir

Srr bjr:ct: -

Sir,

02' I am direclcd to invite your kind nrrention to lerrcr no, 31614-17 dared 1g-12-?024, in rvhich lalcst stltus reporl wfls urk*d from tlrr Deprrlnrent ofllcalth anrJ Fanrily wclfarc,llunjnb. It is submiueil rhar rrre rrearrh.h..k.*t;;;;;-ril.r" con,lr.r,rd at r[ rhc conlcftinariorr$itcs' n t l8 conlanrination silcs, lfie hc'rlth check-upa.nrp, *a* conriucted l)y lhc dcnirnmcrrl ol'watcr supply & Sanirrrtion snd ar l6 .on,r,nii,'.tion "rirrs by the punjab wutcr suppll, &servernge Eoard' Also health check-up camps wers corutusr*a ai ferv addir"ion6r ,ji*. t" Iind anydiseosr rclarcd ro rhe rns rioned poiluianrs,na ru n,unitu, tt c hearrh of rcsiJ;;i;. il;; rrporr, irhas becn lbund tlrnt nonc of lhe'c.x.miuc<t popuration i.pon",r &ny symproms rctated (o groundrt'nler contanrinltion, rcport is aflached ur Arincxure ,A". Thc r,lorir,,i".,,r.".r.'r.iirr,i.r.r,t
hcrrlth chcck"up calnps are being c*rrie<i out rrgularly by rhe Duparlnr*r 

"ii**ltrr-r"d Fanrily\\'el[arc, Punjab.

03' This lettr"r is being issueri rvith thc approvar ofcornpctenr au roriry.

Yours faithfully,

No. l"lFW.ilLHfi 02116SlZ0?4.1 Hs.part(t ) lfiotnfflazozs
A copy ofabovc tettcr is scrr to rhe,foltorv,,,r,lo"u,til"Tfr;'k.lttlll,
I. Sccretary, Department of sciencu technotogy & snvirorullent r.or

i nformatior/necessary action.
2. O.S.D (Lir.) to Chief Seoelary, puqjab for informarion only.

E t,l/ *
.ltrpcrintcnrtr,rr I
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